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2. Divisicnal Railway Managsr,
Morthern Railway, MNew Delhi

3 Karamvir Singh S/c Shri Sovs

4. bzhwar Singh

5. ) Om Prakash 8/2 Sh. Fakir Chand
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By Hon'ble MeruidiD Singh Member{J)

in this QA the applicants zeek a direction

cartain  junior persons junior to the applicants and
that teo, who belongsed to cther departments whoss
names aven do nol app2ar in the reaspective senijority
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appoiniad as casuzl tabou Later on they were givan

reguiar pay scale with temporary staluz and were

passihg the scresning teszt heild by the respendents and

then they USecames Helper Khalasi in the grade of
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3. . ... Mide Circular dated 14.8.87, Annexure A-2

candidates  was published along with the Notification,

eted 3 yearsz of regular service after
me, the applicants

ified and were asked to

Viva-vocs lest along with cother candidatss who wers 35

i number. Thereaflsr respondents publ!ished a zelect

bist of 22 psrscns for the post of AC Fitter Grads 111

who ware junior in  ths

4 The appticants arve particularly aggrieved of
inctuzion of name of respondent Nosz 3 te 8 in ths
panet  of seleclion as it is stated that att  the 4
respondents ware  working I the Eleciric Power
Construction and  they have thair tian in  tha TRD
Branch ¢f Raitway Electrificalic anhd they were
shsorbed  as  Khalasi in the TRD Branch from Elsctric
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nothing to object against

induction but  they have a grisvance against
granted seniority to respondents Nes. 2 to 8,
uch  these 4  respondsnts arg  junior to the
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ulated their senicrit
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and despite the fact that
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had not ben promoted as Helper Khalasiz and they

beenn shown senior to the appticants, so it is
d that thes selection of respondent Nos 2 to @
A3

prescribad procedure and instructions as per Para

i

¢f  the Indian Railway Estabtizhment Manhusal.
o the applicanis had gualified the written
could not be placed on the pane! on the basis of

att performancse on marits o

2 jal=4 of viva-veoos 2ic
tt iz further ztated that the zelection was
for Tilling up 25% intarmadiate Quota wharsin a)!

Khalast and ‘He!per Khalazsi who fulfil ths

prescribed conditicns of minimum gervice and
educational gualification, wers oligible to apply for
the =zelection irre ¢ of the zenicrity Only
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that respondent Nos., 23 to 8 originalily belong to TRD
and they coutld not be given zenicority but they have
beenn broughlt in the ACC cadre and have begen givan

focrity the sppticantsz, which i3 against the

Railway Rules bul respondents have ¢learly statsd in
their replty that the respondentz Nos 2 te & were
screensd | as Khalasi while working in the Construction

General Wing {in the Air Condition, Train iigh
Powsr Supply) =ince there

Genersd Wing at ths time of

diverted tc  the TRD Wing and when they were Dbrought

back to ths General Wing after discussing the issue in

e

applicants in tha cadre of Air {
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1o  show that when the respondsnt Nos 3 ic B were
originally absorbed on Gensral Wing they wers not
senior to them. No document has peen shown to us that

initial absorpition in the Genaral Wing werse junicr {0
the appiicants. Mereaely for tack of vacangcies
respondent Nos. 3 ito 6 were put o work in TRD Wing
will not maks them junier. Their zenicrity iz to be
counted from ihe paricd when they were screened and
altocated to Generatl Wing. Moreover same has also

baen agread upon in PMNM meeting and appiicants had not

challenged their seniority at that time How  the
applicants cannot raisz  the same at this belated
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)
viva-voce as  well as overall performance 20  the
respondent MNos 3 to B have bsen zalected on  theis
own merits The applicantz cannct assai! ths same
13, . tn  wview of

(Mrs.Shanta Shastry)
Member (A)

(Ku!Lip Silngh)
Member (J)




